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9035. Shri Baburao Patel: Will the 
Minister of Industrial Development 
and Company Affairs be pleased to 
state: 

(a) the nalTles of the six top share.-
holders and the percentage of their 
holdings in the British India Corpora-
tion Ltd" Kallpur; 

(b) the nwnes of the nominees of 
the Government of India or the Presi-
dent of India from among these six 
top shareholders; 

(c) the da1,'s of the appointment of 
one or more of these six top share-
holders to 1he Corporation by the 
Government of India and the capacity 
in which they are appointed; 

(d) the fees and emolwnents and 
allowances given to the Directors of 
the Corporation during a year; and 

(e) the amount of proftt made by 
the Corpor<ttion for three years prior 
to 1964 and 10r three years after 1964. 

The Minister of Industrial Develop-
ment and Company Affairs (Shri F. 
A. Ahmad): 

Names of 
Shareh:>lders 

% of Share-
hOlders 

(a) I. Th: Plesident of India . ~'~  

~  The Life In,uran:e Cor· 
poration of India, 16'67% 

3-P\ln,ab National Bank 
Limited , II' SO% 

4. Mis. Dnrenport & Co. 
PVI. l.td. 4'9S% 

S. Til: Ulite:! Blnk of India 4'40% 

6. The Oriental Bank of 
CollUnercc Ltd. 

(b) 22.221 per cent lin the equity 
shares ot tJ Ie company are held in 
the name of the President of India. 

(c) There are no directors on the 
Board repreaentating Praident of 
India as such, but changes made 
among directors from time to time 
are approved by the Central Govern-
ment. The Board of Direct01'll or the 
Company as at present constituted is 
as follows:-

SI. 
No. 

Name Appointed 
directOr on 

I. Shri Sri Prak.sa-Chairman 8·6-'63 

2. Shri A. K. Roy-Vice-
Chairman 27·8-'66 

3. Shri B. P. Bajoria 
Managing DirectOr I-II-'62 

4. Shri K. M. Wilcox . 
DeputY Managing i ~  1'5·'64 

S. Shri Y. S. Tayal. . 
Deputy Managing Director 29.6.'66 

6. Shri B. L. Baioria 

7. Shri K. N. Mukhelje, 

8. Shri B. P. Ray 

9. Raja Bajarang Bahadur 
Sing of Bhadri . 

(d) (i) Directors' Fees paid 
during 1966 , 

(ii) Managerial Re. 
muneration paid 
during 1966 to 
Deputy Managing 
DirectOr . 

(iii) Perquisites 

(iy) Retirement Bene-

24-9-'66 

I-II·'62 

~ 4 '64 

27-8-'66 

R •• IS,ooo 

RI.81,000 

Rs. 80,220 

fits , Rs. 13,904 

(e) A statement showing the profit 
earned by the company, and the pro-
visions made for depreciation, develop-
ment rebate, reserve and taxation for 
each of the last six years is laid on 
the Table of the House, [Placed in 
Librarv. See No. LT-U38187]. 
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